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atrocities on Harijans but also of the 
inadequacy of the election 
1 P.M system in this country. It has 
not happened at one place and 
this power has not been exercised by 
cne party but the parties in power. 
At least those sections which are 
more advanced and which are 
comparatively more assertive in 
the villages,, those sections are 
still      preventing the weaker 

sections and Harijans from exer- 
cising their votes. They told me that 
in their particular booth all the votes 
were cast and none of them was allow- 
ed to go in. In many parts of western 
U.P., it has been brought to my notice 
—by my own colleagues! also- that 
large scale rigging had taken place. 
I condemn rigging whether it is in 
western U.P., whether it is in Andhraj 
Bihar or in any other State ruled by 
a one-man party or another. But I 
want to ask the hon. Home Minister 
through you, Sir, when will his party 
which has always been talking of pro- 
tec tion to Harijans see that this thing 
ccmes to an end, when will such 
procedures be followed and such 
processes brought into play when 
there is a really fair election in this 
country when people who want to 
vote in a particular manner are free 
to vote in that particular manner and 
heads are not broken of poor people, 
old people, and children sre not going 
to be allowed to die ani then go un- 
buried for days together and cattle 
are not going to starve to death? 
Thank you,  Sir, for allowing me. 

THE   APPROPRITIGN   BILL,   19801— 
Contd. 

MR. DEPUTY CHAIRMAN: We 
now resume further discussion on the 
motion for consideration of the Ap- 
propriation Bill. We won't have a 
lunch-break in view of the business 
before the House. 
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ANNOUNCEMENT    RE,      GOVERN- 
MENT BUSINESS FOR THE DAY 

THE LEADER    OF   THE   HOUSE 
(SHRI PRANAB MUKHERJEE):   Sir, 
with your permission, I have to make 
an announcement.    As the Leader of 
the Opposition has suggested,  and it 
was the view of the House, that we 
shall .have to sit tomorrow, myself and 
the Leader of the Opposition sat toge- 
ther to fix the time so far as the busi- 
ness for today is concerned.   And both 
of us have agreed that tbe first three 
items mentioned in the .Order Paper 
today, that is, the Appropriation Bill. 
1980,    the    Appropriation   (Railways) 
Bill, 1980 and the Prevention of Black- 
marketing and Maintenance of Supplies 
of Essential  Commodities Bill,   1980, 
will be taken up today.   The tim© will 
be:  the    Appropriation Bill,  1980—1J 
hours; the    Appropriation  (Railways) 
Bill, 1980—11 hours; the Prevention of 
Blackmarketing and Maintenance    of 
Supplies of Essential Commodities Bill, 
1980—3 hours.   And the House will sit 
late in the evening.   We haVe decided 
tentatively that we should try to finish 
before 7 o'clock all the three items of 
business. The remaining will be taken 
up tomorrow. 

THE APPROPRIATION  BILL,   19M—
Contd. 

SHRI V. B. RAJU (Andhra -Pra- 
desh): Mr. Deputy Chairman, the year 
1979 has been one of the most disas- 
trous years the country haa gone 
through after independence. There 
has been galloping inflation. It is as 
high as 22 per cent at the end of the 


